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Invitation For Expression Of Interest For ABHIYANTHA PROJECT 
ENGINEERING PRIVATE LIMITED Operating In Industrial Machinery Retail 
Distribution And General Commercial Activities At Kodambakkam-chennai

Date: 16.06.2026
Place: Chennai

Amier Hamsa Ali Abbas Rawther IP & RV, 
IBBI/IPA-001/IP-P01727/2019-20/12620

R094, SBIOA Unity Enclave, Mambakkam P O, Chennai – 600127 
Email: amierhamsa@gmail.com 

For Abhiyantha Project Engineering Private Limited

RELEVANT PARTICULARSSl. No.

FORM G

30/08/2026

abhiyanthacirp@gmail.com

16/07/2026

NIL

ABHIYANTHA PROJECT 
ENGINEERING PRIVATE LIMITED 
(U74999TN2014PTC098147)

New No.14, Old No. 12/1, 
Thiruvalluvar Street, 
Rangarajapuram, Kodambakkam, 
Chennai – 600 024.

NA

Nil

NIL

The link can be emailed on 
request or for details write to 
abhiyanthacirp@gmail.com

11/07/2026

26/07/2026

31/07/2026

The link can be emailed on 
request or for details write to 
abhiyanthacirp@gmail.com

01/07/2026

NIL (31.03.2025)

Installed capacity of main products/ services

Number of employees/ workmen

Further details including last available 
financial statements (with schedules) 
of two years, lists of creditors are 
available at URL:

Details of place where majority of fixed 
assets are located

Quantity and value of main products/ services 
sold in last financial year

URL of website

Name of the corporate debtor along with PAN 
& CIN/ LLP No.

Address of the 
registered office

Last date for submission of objections to 
provisional list

Eligibility for resolution applicants under 
section 25(2)(h) of the Code is available at 
URL:

Date of issue of provisional list of prospective 
resolution applicants

Last date for receipt of expression of interest

Last date for submission of resolution plans

Date of issue of final list of prospective 
resolution applicants

Date of issue of information memorandum, 
evaluation matrix and request for resolution 
plans to prospective resolution applicants

Process email id to submit Expression of 
Interest

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India 
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
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